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Indian Pavilions at Internmational
Trade Fair abroad

980 SITRI M A HANNAN ALIIAJ
W 11 the Mimster of COMMERCT AND
INIL SUPPIIES A Y COOPERA
T ON be pleased 1o st

{a) what 15 the procedure of getung
Indian Pavilions erected at Interna
tional Trade Iairs abroad,

fh) 1 the procedure fool proof, and

te) whether those structures ae
wictioned after the fairs or the money
Just goes wo te once the fair 1s over?

1IIE MINIS1ER OF SIATE IN
THT MINISTRY OF ( OMMERCE AND
(I\IL SUPPLIES AND COOPERA
TION (S1RI ®RISHAN KUMAR
GOYAL) (a) to (¢) FEor erection
Puatons it anternational trade fairs
ibroad the designs of the pavihion or
of modifications/rennovations  where
be hwmlding 1s already In existence
nd 1infernal fixtures of platforms/
Pops ang electrification and basic lay
out of display are prepared by the
Technical Division of the Trade Fair
Authority of India (an undertaking of
the Mimistry of Commerce and Civil
Supplies and Cooperation)

The drawings prepared by the Trade
Far Authority are supphed to the
Concerned Indian Missions abroad or a

senlor officer 1z sent from bere who,
m keeping with the laid-dowm proce
dure of caling for tenders on the
basis of the drawings, call for bids
from well-established contractors for
execution of the job After negotia-
tions with the lowest midder in an
effort to further cut down the td
the contract 18 awarded

In case where an exclusive Indian
Exhibiion or a large scale participa
tion 18 to be arranged o1 where fac
hitie« for construction/erecfion are
meagre o semo; officer of the Trade
T r Authrmi'y 15 sent to the venue of
the fair for advance plmmng suffic
ently m advance for on th soci 8¢
essment of the tacibties  avalable
Basing on his assessme: b further ac
tion 15 taken for providing requi ile
assistance from India

The procedure
found sat sfutory

adopted has been

At International Fairs wherever we
have built our own pavihions the st-
ruclures remain our own property and
we use them whenever we participate
At regular and estabhshel fair~ us
ually we hire only covered space and
to achieve the {win purpose of cutting
down the costs ind avoiding heavy
dismanthng costs we call for quota
tions for inturnal (atures platforms/
bases/electnfication elc from contract
on the basis that the malerinl would
remain their property
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